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Action Taken Report 

In the matter of  

Original Application No. 294 of 2021 

 

Dr. Chaitanya Bhandari & Anr.    Applicant 

 

Versus 

 

Uttarakhand Environment Protection                       Respondent 

and Pollution Control Board 

 

 

In compliance of order passed by the Hon’ble National Green Tribunal, 

Principal Bench, New Delhi on dated 11.11.2021, joint inspection of the waste 

disposal sites of Nagar Panchayat, Gairsain was conducted by the officials of 

Uttarakhand Pollution Control Board, Dehradun and Nagar Panchayat, Gairsain on 

01.12.2021. Shri Puskar Singh Rawat, Chairman, Nagar Panchayat, Gairsain was 

present at the time of inspection. Observation and present status of solid waste 

management is as described below: 

 

A. Present Status of Waste Management:  

i) About 700 Kg/day waste is generated from the Nagar Panchayat. Waste is 

collected from door-to-door and segregated manually. As per joint 

inspection report of Regional Officer, Dehradun panchayat has developed 

necessary infrastructure for door-to-door waste collection and 

transportation of wastes. 

ii) Recyclable waste is segregated as plastic (90-100 Kg/day), wastepaper 

(24-25 Kg/day) and metals (10-15 Kg/day). Waste compactor has been 

provided and operating for compaction of segregated wastes. 

iii)  As per inspection report, in the year 2021-22 (till 01.12.2021), 5.737 

Tonnes segregated waste has been sold out, which has generated             

Rs. 45,843.00 income for Panchayat, while 1.22 Tonnes waste, consisting- 
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Plastic-300 Kg, 120 Kg metal and 800 Kg wastepaper) is stored at 

compaction site. 

 

B. Management of Legacy Wastes:   

i) About 20-22 Tonnes of legacy waste is present at the dump site in 

question. However, as per the report, legacy waste is segregated daily. 

ii) For safeguard form waste littering in to nearby river, safety wall and 

barricading of CGI sheet has been provided. 

 

Copy of inspection report is enclosed as Annexure-1. 

 

The State Government has sanctioned Rs. 190.83 Lacs to Nagar Panchayat, 

Gairsain for establishment of Solid Waste Management and Decentralized 

Segregation facility also vide letter no. 269/(1)/iv-3/2021-12(11SWM)/19 dated 

04.02.2021. District Administration, Chamoli has allotted 0.201 hectare land to 

Nagar Panchayat, Gairsain at village Kotiyana for scientific disposal of MSW. 

  

Uttarakhand Pollution Control Board has issued directions under section-5 of 

the Environment (Protection) Act, 1986 to Executive Officer, Nagar Panchayat, 

Gairsain, Distt. Chamoli vide letter ref. no. UKPCB/HO/NGT-183-98/2021/92 dated 

22.12.2021, to show cause within 30 days from date of issue of directions, why not 

an environmental compensation of Rs. 1.0 Lakh/month from 01.04.2021 to date of 

inspection i.e. 01.12.2021 (8 months) total amount of Rs. 8.0 Lakh be imposed 

against the Nagar Panchayat, Gairsain under the provisions of above said Act. Nagar 

Panchayat, Gairsain is also directed to scientifically dispose 20-22 tonnes of legacy 

waste stored at the site on priority basis as per the provisions of Solid Waste 

Management Rules, 2016. Copy of directions issued dated 22.12.2021 is enclosed as 

Annexure-2. 

 

It is evident from above that the Uttarakhand Pollution Control Board has 

issued necessary directions to the concerned Nagar Panchayat for solid waste 

management in accordance of provisions made under the Solid waste Management 
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Rules, 2016 as amended. Show cause notice has also been issued to impose an 

environmental compensation of Rs. 8.0 Lakh due to timely inaction of Nagar 

Panchayat towards management of solid wastes which were also been sent to 

Secretary, Urban Development, Govt. of Uttarakhand; Director, Urban Development 

and District Magistrate, Chamoli for further action.  

 

Apart from above, State Board have also issued directions to Director, Urban 

Directorate, Uttarakhand for ensuring compliance of Solid Waste Management 

Rules, 2016, time to time. 

 

State Board is also convening meeting under the Chairmanship of Chief 

Secretary, Govt. of Uttarakhand as per directions given by the Hon’ble NGT in the 

matter of O.A. No. 606/2018 and monitoring the progress of scientific disposal of 

MSW, regularly.  

 

******************** 
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